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people and that is why | take it as a challenge or as an
insult to me and to the people whom | represent. China is
claiming Arunachal Pradesh as their part, but on record |
have said in this House also earlier that never in the history
of Arunachal Pradesh, it was under Chinese occupation.
We had our relations and business with Tibet. But, after
annexation of Tibet, as far as claim by China goes, without
any basis they started claiming Arunachal Pradesh. | do not
know why our Government is not protesting. Truly, not a
single person of the Women Delegation should have been
sent; the entire Indian Women Delegation should have
boycotted. Why part of the representatives of the Delegation
or any person should be denied visa? Arunachal Pradesh
is not a disputed area. | say Arunachal Pradesh was, is and
will always be an integral part of India. If in future any
person from Arunachal Pradesh is denied visa by the
Chinese Government, our entire Delegation should protest
and under protest they should stop the visit to China.

[English]
CONSTITUTION (EIGHTY-FIRST AMENDMENT) BILL
(Amendment of the Ninth Schedule)—contd.
As Passed by Rajya Sabha

MR. SPEAKER : Now, let us take up Constitution
(Eighty-first Amendment) Bill (Amendment of the Ninth
Schedule). Voting on the Motion for consideration.

Let the lobbies be cleared—

12.00 hrs
Now, the Lobbies have been cleared.
The question is:

“That the Bill further to amend the Constitution of India,
as passed by Rajya Sabha, be taken into consideration.”

The Lok Sabha divided:

12.08 hrs
Division No.1

Ayes
Advani, Shri Lal K.
Agnihotri, Shri Rajendra
Ahamed, Shri E. ‘
Ahmed, Shri Kamaluddin
Akber Pasha, Shri B.
Ansari, Dr. Mumtaz
Antulay, Shri A.R.
Anwar, Shrimati K. Padmashree
Ayub Khan, Shri
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Bala, Dr. Asim

Bansal, Shri Pawan Kumar
Barman, Shri Palas

Barman, Shri Uddhab

Basu, Shri Anil

Bhadana, Shri Avtar Singh
Bhandari, Shrimati Dil Kumari
Bhattacharya, Shrimati Malini
Bhonsle, Shri Prataprao B.
Bhuria, Shri Dileep Singh
Chacko, Shri P.C.

Chaliha, Shri Kirip
Chandrasekhar, Shrimati Maragatham
Charles, Shri A,

Chatterjee, Shri Nirmal Kanti
Chatterjee, Shri Somnath
Chaudhary, Sgn. Ldr. Kamal
Chaure, Shri Bapu Hari
Chavan, Shri Prithviraj D.
Chavda, Shri Ishwabhai Khodabhai
Chhotey Lal, Shri

Chinta Mohan, Dr.

Choudhury, Shri Ram Tahal
Choudhury, Shri Saifuddin
Chowdary, Dr. K.V.R.
Chowdhary, Shri Pankaj
Chowdhary, Shrimati Santosh
Dalbir Singh, Shri

Damor, Shri Somjibhai

Das, Shri Anadi Charan
Dennis, Shri M.

Deora, Shri Murli

Deshmukh, Shri Anantrao
Deshmukh, Shri Ashok Anandrao
Dharmabhiksham, Shri

Dighe, Shri Sharad

Dikshit, Shri Shreesh Chandra
Diwan, Shri Pawan

Drona, Shri Jagar Vir Singh
Faleiro, Shri Eduardo

Farook, Shri M.O.H.

Fundkar, Shri Pandurang Pundlik
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Gajapathi, Shri Gopi Nath

Gamang, Shri Giridhar

Gamit, Shri Chhitubhai

Gangwar, Dr. P.R.

Gautam, Shrimati Sheela

Gehlot, Shri Ashok

Ghangare, Shri Ramchandra Marotrao
Ghatowar, Shri Paban Singh

Giri, Shri Sudhir '

Gogoi, Shri Tarun

Gopalan, Shrimati Suseela
Gundewar, Shri Vilasrao Nagnathrao
Handique, Shri Bijoy Krishna
Hooda, Shri Bhupinder Singh
Hossain, Shri Syed Masudal

Inder Jit, Shri

Islam, Shri Narul

Jakhar, Shri Balram

Janarthanan, Shri M.R. Kadambur
Jangde Shri Khelan Ram

Jaswant Singh, Shri

Jatav, Shri Bare Lal

Jeevarathinam, Shri R.

Jena, Shri Srikanta

Kale, Shri Shankarrao D.
Kaliaperumal, Shri P.P.

Kamal Nath, Shri

Kamble, Shri Arvind Tulshiram
Kamson, Prof. M.

Kanithi, Dr. Viswanatham
Karreddula, Shrimati Kamala Kumari
Kasu, Shri Venkata Krishna Reddy
Katheria, Shri Prabhu Dayal

Khan, Shri Sukhendu

Khanduri, Maj. Gen. (Retd.) Bhuwan Chandra
Khanoria, Major D.D.

Khursheed, Shri Salman

Koli, Shri Ganga Ram

Konathala, Shri Rama Krishna
Kotla, Shri Jaya Suryaprakash Reddy
Krishnaswamy, Shri M.

Krishnendra Kaur (Deepa), Shrimati
Kshirsagar, Shrimati Kesharbai Sonaji
Kuli, Shri Balin
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Kuppuswamy, Shri C. K.
Lakshmanan, Prof. Savithri
Lovely Anand, Shrimati
Made Gowda, Shri G.
Mahajan, Shrimati Sumitra
Mahendra Kumari, Shrimati
Mahto, Shri Shailendra
Malik, Shri Puma Chandra
Mallikarjun, Shri
Mallikarjunaiah, Shri S.
Mandal, Shri Brahmanand
Mandal, Shri Sanat Kumar
Marbaniang, Shri Peter G.
Mathew, Shri Pala K.M.
Mathur, Shri Shiv Charan
Maurya, Shri Anand Ratna
Meghe, Shri Datta

Mirdha, Shri Nathu Ram
Mirdha, Shri Ram Niwas
Misra, Shri Janardan,
Misra, Shri Satyagopal
Mchan Singh, Shri

Mollah, Shri Hannan
Mukherjee, Shri Pramothes
Mukhopadhyay, Shri Ajoy
Munda, Shri Govinda Chandra
Munda, Shri Kariya
Muniyappa, Shri K.H.
Murthy, Shri M.\‘f, Chandrashekhara
Murugesan, Dr. N.
Muttemwar, Shri Vilas
Nandi, Shri Yellaiah
Narayanan, Shri P.G.
Nawale, Shri Vidura Vithoba
Nyamagouda, Shri S.B.
Odeya;, Shri Channaiah
Padma, Dr. (Shrimati)
Pandian, Shri D.

Panigrahi, Shri Sriballav
Panja, Shn Ajit

Paswan, Shri Sukdeo
Patel, Shri Brishin
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Patel, Shri Harilal Nanji
Patel, Shri Ram Pujan

Patel, Shri Somabhai

Patel, Shri Uttambhai Haribhai
Pathak, Shri Surendra Pal
Patil, Shri Prakash V.

Patil, Shrimati Pratibha Devisingh
Patil, Shri Shivraj V.

Patil, Shri Uttamrao Deorao
Patnaik, Shri Sivaji

Pawar, Dr. Vasant Niwrutti
Pilot, Shri Rajesh

Potdukhe, Shri Shantaram
Pradhani, Shri K.

Pramanik, Prof. R. R.
Prasad, Shri Hari Kewal-
Prasad, Shri ¥. Sreenivasa
Prem, Shri B. L. Sharma
Rai, Shri Lall Babu

Rai, Shri Ram Nihor

Raj Narain, Shri

Raje, Shrimati Vasundhara
Ram, Shri Prem Chand

Ram Babu, Shri A.G.S.

Ram Singh, Shri

Rao, Shri P.V. Narasimha
Rao Ram Singh, Col.

Rao, Shri V. Krishna

Rathva, Shri N.J.

Rawal, Dr. Lal Bahadur
Rawat, Prof. Rasa Singh
Ray, Shri Rabi
Raychaudhuri, Shri Sudarsan
Reddy, Shri B.N.

Reddy, Shri M.G.

Roshan Lal, Shri
Roypradhan, Shri Amar
Sadul, Shri Dharmanna Mondayya
Sahi, Shrimati Krishna
Sakshiji, Dr.

Saraswati, Shri Yoganand
Sarode, Dr. Gunvant Rambhau
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Satrucharla, Shri Vijayaraman Raju
Sawant, Shri Sudhir

Sayeed, Shri PM.

Scindia; Shri Madhavrao
Shakya, Dr. Mahadeepak Singh
Shankaranand, Shri B.
Sharma, Shri Chiranji Lal
Sharma, Shri Rajendra Kumar
Sharma, Capt. Satish Kumar
Shastri, Shri Vishwanath
Shinda, Shri D.B. .
Shukla, Shri Astbhuja Prasad
Shukla," Shri Vidyacharan
Silvera, Dr. C.

Singh, Shri Abhay Pratap
Singh, Dr. Chattrapal

Singh, Shri Hari Kishore
Singh, Shri Khelsai

Singh, Shri Motilal

Singh, Kumari Pushpa Devi
Singh, Shri Rajveer

Singh, Shri Rampal

Singh, Shri Satya Deo

Singh Deo, Shri K.P.
Sivaraman, Shri S.

Sodi, Shri Manku Ram
Solanki, Shri Surajbhanu
Soren, Shri Shibu

Subbarao, Shri Thota
Sukhbuns Kaur, Shrimati
Sultanpuri, Shri Krishan Dutt
Sur, Shri Monoranjan

Swami, Shri Chinmayanand
Swami, Shri Sureshanand
Swamy, Shri G. Venkat
Thakore, Shri Gabhaji Mangaiji
Thangka Balu, Shri K.V.

Thite Shri Bapusahib

Thomas, Shri P. C.

Thorat, Shri Sandipan Bhagwan
Tope, Shri Ankushrao Raosaheb
Topno, Kumari Frida
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Tripathi, Shri Lakshmi Narain Mani
;I'ripathi. Shri Prakash Narain
Tripathy, Shri Braja Kishore
Trivedi, Shri Arvind

Tytler, Shri Jagdish ~

Umbrey, Shri Laeta

Umrao Singh, Shri

Upadhyay, Shri Swarup
Vajpayee, Shri Atal Bihari
Vandayar, Shri K.T.

Verma, Shri Upendra Nath
Verma, Kumari Vimla

Wasnik, Shri Mukul

Yadav, Shri Chandra Jeet
Yadav, Shri Chun Chun Prasad
Yadav, Shri Devendra Prasad
Yadav, Shri Ram Kripal

Yadav, Shri Ram Lakhan Singh
¥adav, Dr. S.P.

Yadav, Shri Vijoy Kumar

Noes
-Nil-
MR. SPEAKER : The result of the Division* is :
Ayes — 336**
Noes — Nil

The motion is carried by a majority of the total
membership of the House and by a majority of not less than
two-thirds of the Members present and voting.

The motion was adopted.

SOME HON. MEMBERS : Sir, the electronic machine
is not working.
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MR. SPEAKER : It is working. You shall have to take
precaution to see that the buttons are properly pressed. At
least | have the certificate that it is working and it was
checked in the morning.

...(Interruptions)

MR. SPEAKER : This is the certificate | got from the
Office—certified that the Automatic Vote Recording System
installed in the Lok Sabha Chamber have been tested in
the morning and found working quite satisfactorily.

...(Interruptions)

MR. SPEAKER : That is why | will ask the office people
to enquire who has given this certificate and how. We will
look into it.

Now, the House shall take up Clause-by-Clause
consideration.

| am told that many hon. Members are waiting outside.
So, let the lobbies be cleared again—

MR. SPEAKER : Now, the Lobbies have been cleared.
The question is: -
“That Clause 2 stand part of the Bill."
The Lok Sabha divided:
12.30 hrs .
Division No. 2
Ayes
Abdul Ghafoor, Shri
Advani, Shri Lal K,
Agnihotri, Shri Rajendra
Ahamed, Shri E.
Ahmed, Shri Kamaluddin

Aiyar, Shri Mani Shankar
Akber Pasha, Shri B.

*The following members also recorded their voles.—

Ayes : S/Shri Pumo A. Sangma, Raghunandan Lal Bhatia, Arvind Netam, P.V. Rangayya Naidu, Shrimati Basava Rajeswari, Kumar Selja, S/Shn Ram Lal
Rahi, M. Baga Reddy, Mohanlal Jhikram, K. Ramamurthee Tindivanasm, B.M. Mujahid, B.K. Gudadinni, Sriballav Panigrahi, Imchalemba, Mani Shankar
Aiyar, Anwari Basavaraj Patil, Jangbir Singh, A. Venkata, Reddy, Narain Singh Chaudhuri, G. Ganga Reddy, Santosh -Mohan Dev, Paras Ram Bhardwaj,
Shrimati D.K. Tharadevi Siddhartha, S/Shri Manikrao Hodlya Gavit, Dr. P. Vallal Peruman, S/Shri Mullappally Ramchandran, Gurudas Kamat, Aslam Sher
Khan, A. Prathap Sai, Harish Narayan Parabhu Zantye, Tara Singh, Shravan Kumar Patel, Praful Patel. Vishweshwar Bhagat, Dr. R. Mallu, 5/Shn Kewal
Singh, Bhawani Lal Verma, Oscar Femandes, Udaysinghrac Gaikwad, Dr. Krupasindhu Bhoi, S/Shri Ghulam Mohammad Khan, Ram Awadh, Shiv Sharan
Verma, Surya Narayan Yadav, Lakshman Singh, Bheru Lal Meena, Subhash Chandra Nayak, Harchand Singh, Gurcharan Singh Dadahoor, Ram Badan,
Abhay Pratap Singh, Chitta basu, Bhogendra Jha, Amal Datta, Rupchand Pal, Shrimati Geela Mukherjee, S/Shri C. Sreeni B. Rajaravi
Ramashray Prasad Singh, Suraj Mandal, Maruti Doeram Shelke, Prof. Susanta Chakraborty, S/Shri Uday Pratap Singh, Tarit Baran Topdar, Subrata
Mukherjee, Haradhan Roy, Jitendra Nath Das, Rup Chand Murmu, Saifuddin Choudhury, Rajesh Ranjan Alias Pappu Yadav, Ram Vilas Paswan, Syed
Shahabuddin, Abdul Ghatoor, Mohammad Yunus Saleem, Nitish Kumar, Santosh Kumar Gangwar, Chhedi Paswan, Shrimati Saroj Dubey, S/Shri Manjay
Lal, Ram Prasad Singh, Dr. Jayanta Rongpi, S/Shri Muhi Ram Saikia, Rajesh Kumar, Mahendra Baitha, Dr. Faiyazul Azam, S/Shri Shivraj Singh Chauhan.
Rampal Singh, Prof. Prem Dhumal, S/Shri Ram Naik, Kalka Das, Rudrasen Chaudhary, Prof. Rita Verma. S/Shri Mangal Ram ‘Premi’, Hansinh Chavda,
Ramdew Ram, Dwarka Nath Das and Ram Narain Berwa. (37)

** Howaver, aftar taking into account the correction slips, the final result comas as follows.—

Ayes : 240 + 97 = 337

Noes : Nil
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Ansari, Dr. Mumtaz
Arunachalam, Shri M.

Ayub Khan, Shri

Baitha, Shri Mahendra

Bala, Dr. Asim

Bansal, Shri Pawan, Kumar
Barman, Shri Uddhab

Basu, Shri Anil

.Basu, Shri Chitta

Bhadana, Shri Avtar Singh
Bhandari, Shrimati Dil Kumari
Bhattacharya, Shrimati Malini
Bhoi, Dr. Krupasindhu )
Bhuria, Shri Dileep Singh
Chacko, Shri P.C.

Chaliha, Shri Kirip

Charles, Shri A.

Chatterjee, Shri Nirmal Kanti
Chatterjee, Shri Somnath
Chaudhary, Sqn. Ldr. Kamal
Chaudhary, Shri Rudrasen
Chaure, Shri Bapu Hari
Chavan, Shri Prithviraj D.
phavda. Shri Harisinh
Chavda, Shri Ishwarbhai Khodabhai
Chhotey Lal, Shri

Chinta Mohan, Dr.
Choudhury, Shri Saifuddin
Chowdhary, Dr. K.V.R. .
Chowdtary, Shri'Pankaj
Dadahoor, Shri Gurcharan Singh
Dalbir Singh, Shri

Damor, Shri Somijibhai

Das, Shri Anadi Charan

Das, Shri Ram Sunder
Dennis, Shri N.

Deora, Shri Murli

Deshmukh, Shri Anantrao
Deshmukh, Shri Ashok Anandrao
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Devi, Shrimati Bibhu Kumari
Dhumal, Prof. Prem

Dighe, Shri Sharad

Dikshit, Shri Shreesh Chandra
Diwan, Shri Pawan

Drona, Shri Jagat Vir Singh
Dubey, Shrimati Saroj

Farook, Shri M.O.H.

Gamang, Shri Giridhar

Gamit, Shri Chhitubhai
Gangwar, Dr. P.R.

Gautam, Shrimati Sheela
Gehlot, Shri As:hok

Ghangare, Shri Ramchandra Marotrao
Giri, Shri Sudhir

Gopalan, Shrimati Suseela
Gudadinni, Shri B.K.
Handique, Shri Bijo; Krishna
Hooda, Shri Bhupinder Singh
Hossain, Shri Syed Masudal
Imchalemba, Shri

Islam, Shri Nurul®
Janarthanan, Shri M.R. Kadambur
Jangde, Shri Khelan Ram
Jaswant Singh, Shri

Jatav, Shri Bare Lal

Jena, Shri Srikanta

Jha, Shri Bhogendra

Jhikram, Shri Mohanial

Kale, Shni Shankarr-ao D.
Kaliaperumal, Shri P.P.

Kalka Das, Shri

Kamal Nath, Shri

Kamat, Shri Gurudas

Kamble, Shri Arvind Tulshiram
Kamson, Prof. M.

Kanithi, Dr. Viswanatham
Karreddula, Shrimati Kamala Kumari

Kasu, Shri Venkta Krishna Reddy
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Katheria, Shri Prabhu Dayal -

Khan, Shri Aslam Sher

Khan, Shri Sukhendu

Khanduri, Maj. Gen. (Retd.) Bhuwan Chandra
Khursheed, $hri Salman )
Koli, Shri Ganga Ram

Konathala, Shri Rama Krishna

Kotla, Shri Jaya Suryaprakash Reddy
Krishnaswamy, Shri M.

Krishnendra Kaur (Deepa), Shrimati
Kshirsagar, Shrimati Kesharbai Sonaiji
Kuli, Shri Balin

Kumar, Shri Nitish

Kumaramangalam, Shri Rangarajan
Kuppuswamy, Shri C.K.

Kusmaria, Dr. Ramkrishna
Lakshmanan, Prof. Savithri

Lovely Anand, Shrimati

Mahto, Shri Shailendra
Mallikarjunaiah, Shri S.

Mandal, Shri Brahmanand

Mandal, Shri Sanat Kumar
Marbaniang, Shri Peter G.”

Mathew, Shri Pala K. M.

Maurya, Shri Anand Ratna

Meena, Shri Bheru Lal

Mirdha, Shri Ram Niwas

Misra, Shri Janardan

Njukherjee, Shrimati Geeta
Mukherjee, Shri Pramothes
Mukhopadhyay, Shri Ajoy
Muniyappa, Shri K.H.

Murthy, Shri M.V. Chandrashekhara
Murugesan, Dr. N.

Muttemwar, Shri Vilas

r:laik, Shri Ram

Nandi, Shri Yellaiah

Nawale, Shri Vidura Vithoba

Netans, Shri Arvind
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Nyamagouda, Shri S.B.
Odeyar, Shri Channaiah
Padma, Dr. (Shrimati)

Pal, Shri Rupchand
Palacholla, Shri V. R. Naidu
Pandian, Shri D.

Panwar, Shri Harpal

Paswan, Shri Chhedi

Paswan, Shri Ram Vilas
Paswan, Shri Sukdeo

Patel, Shri Brishin

Patel, Shri Ram Pujan

Patel, Shri Uttambhai Haribhai
Patil, Shri Prakash V.

Patil, Shrimati Pratbha Devisingh
Patil, Shrimati Surya Kanta
Patil, Shri Uttamrao Deorao
Patnaik, Shri Sivaji

Pawar, Dr. Vasant Niwrutti
Pilot, Shri Rajesh

Potdukhe, Shri Shantaram
Prabhu Zantye, Shri Harish Narayan
Pradhani, Shri K.

"Pramanik, Prof. R.R.

Prasad, Shri Hari Kewal
Prasad, Shr V. Sreenivasa
Prem, Shri B. L. Sharma
Premi, Shri Mangal Ram
Rahi, Shri Ram Lal

Rai, Shri Lall Babu

Rai, Shri Ram Nihor

Raj Narain, Shri
Rajaravivarma, Shri B.
Raje, Shrimati Vasundhara
Ram Awadh, Shri

Ram Babu, Shri A.G.S.
Ram Singh, Shri
Ramchandran, Shri Méllappally

Ramdew Ram, Shri
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Rao Ram Singh, Col.

Rao, Shri V. Krishna

Rathva, Shri N.J.

Rawal, Dr. Lal Bahadur

Rawat, Prof. Rasa Singh
Raychaudhuri, Shri Sudarsan
Reddaiah Yadav, Shri K.P.
Reddy, Shri B.N.

Reddy, Shri M. Baga

Reddy, Shri M.G.

Roshan Lal, Shri

Roy, Shri Haradhan
Roypradhan, Shri Amar .
Sadul, Shri Dharmanna Mondayya
Sahi, Shrimati Krishna

Sai, Shri A. Prathap

Saikia, Shri Muhi Ram
Sakshiji, Dr.

Saleem, Shri Mohammad Yunus
Sangma, Shri Purno A.
Saraswati, Shri Yoganand
Satrucharla, Shri Vijayarama Raju
Sawant, Shri Sudhir

Sayeed, Shri PM.

Scindia, Shri Madhavrao

Selja, Kumari

Shakya, Dr. Mahadeepak Singh
Sharma, Shri Chiranji Lal
Sharma, Shri Rajendra Kumar
Sharma, Capt. Satish Kumar
Shastri, Shri Vishwanath
Shelke, Shri Maruti Deoram
Shingda, Shri D.B.

Stukla, Shri Astbhuja Prasad
Shukla, Shri Vidyacharan
Silvera, Dr. C.

Singh, Shri Abhay Pratap
Singh, Dr. Chattrapal

Singh, Shri Khelsai
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Singh, Shri Lakshman

Singh, Shri Motilal

Singh, Kumari Pushpa Devi
Singh, Shri Rajveer

Singh, Shri Ram Prasad

Singh, Shri Ramashray Prasad
Singh Deo, Shri K.P.
Sivaraman, Shri S.

Sodi, Shri Manku Ram

Solanki, Shri Surajbhanu
Soren, Shri Shibu

Sukhbuns Kaur, Shrimati

Sur, Shri Monoranjan

Swami, Shri Chimayanand
Swami, Shri Sureshanand
Swamy, Shri G. Venkat

Syed Shahabuddin, Shri

Tara Singh, Shri

Thangka Balu, Shri K.V.

Thite, Shri Bapusahib

Thomas, Shri P.C.

Thorat, Shri Sandipan Bhagwan
Tope, Shri Ankushrao Raosaheb
Topno, Kumari Frida

Tripathi, Shri Lakshmi Narain Mani
Tripathi, Shri Prakash Narain
Tripathy, Shri Braja Kishore
Tytler, Shri Jagdish

Umbrey, Shri Laeta

Umrao Singh, Shri

Urs, Shrimati Chandra Prabha
Vandayar, Shri K.T.

Verma, Shri Bhawani Lal
Verma, Prof. Rita

Verma, Shri Shiv Sharan
Verma, Shri Upendra Nath
Yadav, Shri Chandra Jeet
Yadav, Shri Chun Chun Prasad
Yadav, Shri Devendra Prasad
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Yadav, Shri Ram Lakhan Singh
Yadav, Shri Surya Narayan
Zainal Abedin, Shri
_ Noes

-Nil-

MR. SPEAKER : Subject to correction, the result of the
division® is:

Ayes : 355

Noes : Nil

The motion is carried by a majority of the total
membership of the House and by a majority of not less than
two-thirds of the Members present and voting.

The motion was adopled.
Clause 2 was added to the Bill.
MR. SPEAKER: The question is:

“The clause 1, the Enacting Formula and the Long Title
stand part of the Bill".

The motion was adopted.

Clause 1, the Enacting Formula and the Long
Title were added to the Bill.

MR. SPEAKER : The Minister may now move that the
Bill be passed.

[Translation]

MINISTER OF RURAL AREAS AND EMPLOYMENT
(DR. JAGANNATH MISHRA) : Sir, | beg to move:

“That the Bill be passed.”
[English]

MR. SPEAKER : Before | put the motion that the Bill be
passed, to the vote of the House, this being a Constitution
(Amendment) Bill, voting has to be by division.
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Let the Lobbies be cleared—
MR. SPEAKER : Now, the Lobbies have been cleared—
The question is:
“That the Bill be passed.”
The Lok Sabha divided :
12.49 hrs
Division No. 3
Ayes
Abdul Ghafoor, Shri
Adaikalaraj, Shri L.
Advani, Shri Lal K.
Agnihotri, Shri Rajendra
Ahamed, Shri E.
Ahmed, Shri Kamaluddin
Aiyar, Shri Mani Shankar
Akber Pasha, Shri B.
Amar Pal Singh, Shri
Ansari, Dr. Mumtaz
Antulay, Shri A.R.
Anwar, Shrimati K. Padmashree
Arunachalam, Shri M.
Ayub Khan, Shri
Baitha, Shri Mahendra
Bala, Dr. Asim
Bansal, Shri Pawan Kumar
Barman, Shri Uddhab
Basu, Shri Anil

*The foliowing members also recorded their votes:—

Ayes: S/Shri P.V. Narasimha Rao, Balram Jakhar, A.R. Antulay, Mukul Wasnik, Ajit Panja. Tarun Gogoi, Eduardo Faleiro, Mallikarjun, R.L. Bhatia, Shrimati
Basava Rajeshwari, S/Shri Paban Singh Ghatowar, Knshan Dutt Sultanpuri, Kumari Vimla Verma, S/Shri Prataprac B. Bhonsle, K. Ramamurthee Tindivanam,
B.M. Mujahid, Sriballav Panigrahi, Harilal Nanji Patel, Anwar Basavaraj Patil, Jangbir Singh, G. Made Gowda, A. Venkata Reddy, Narain Singh Chaudhr,
G. Ganga Reddy, Santosh Mohan Dev, Paras Ram Bhardwaj, Shrimati D.K. Tharadevi Siddhartha, S/Shri Manikrao Hodlya Gavit, L. Adaikalraj, Satya Pal
Singh Yadav, Dr. P. Vallal Peruman, S/Shri R. Jeevarathinam, Shrimati K. Padamsree Anwar, S/Shri Shravan Kumar Patel, Praful Patel, Vishweshwar
Bhagat, Datta Meghe, Shrimati Santosh Chowdhary, Dr. R. Mallu, Thakur Mahendra Kumar Singh, S/Shri Kewal Singh, Swarup Upadhyay, B. Shankaranand,
Shiv Charan Mathur, Shrimati Marag Chand har, S/Shri Nathu Ram Mirdha, Inder Jit, Oscar Femandes, Govinda Chandra Munda, Udaysingrao
Gaikwad, Dharampal Singh Malik, **Ghulam Mohammad Khan, Gopi Nath Gajapathi, Thota Subbarao, Subhash Chandra Nayak, Harchand Singh, Ram
Badan, Abhay Pratap Singh, P.G. Narayanan, Indrajit Gupta, Amal Datta, C. Sreenivasan, Surya Narayan Singh, Satya Gopal Misra, Suraj Mandal, Vijoy
Kumar Yadav, Puma Chandra Malik, Yaima Singh Yumnam, Prof. Susanta Chakraborty, S/Shr Uday Pratap Singh, Tej Narayan Singh, 5.5 R. Rajendra
Kumar, Dharamabhiksham, Prem Chand Ram, Jitendra Nath Das, Rupchand Mummu, Satyendra Nath Brohmo Chaudhury, Rajesh Ranjan Alias Pappu
Yadav, Mohan Singh (Deocria), Rabi Ray, Hannan Mollah, Dr. S.P. Yadav, S/Shri Hari Kishore Singh, Ram Kripal Yadav, Santosh Kumar Gangwar. Shrimati
Girija Devi, S/Shri Manjay Lal, Rajesh Kumar, Naresh Kumar Baliyan, Dr. G. L. Kanaujia, S/Shri Mohan Rawale, Surendra Pal Pathak, Ram Naresh Singh,
Dr. Faiyazul Azam, Shiv-Raj Singh Chauhan,S/Shr Atal Bihari Vajpayee. Kara Munda, Shrimati Mahendra Kumar, S/Shri Satya Deo Singh. Bhagwan
Shankar Rawat, Somabhai Patel, Ram Tahal Choudhary, Dwarkanath Das, Dattatreya Bandaru, Gabhaji Mangaji Thakore. Major D. D. Khanona, Pandurang
Fundkar, S/Shri Ram Narain Berwa, Arvind Trivedi and Dr. Gunawant Rambhau Sarode (111).

** Vilasrao Nagnathrao Gundewar.
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47 Salary, Allowances and Pension of
Members of Parliament

Noes
-Nil-
MR. SPEAKER: Subject to correction, the result of the
division® is :
Ayes : 325
Noes : Nil

The motion is carried by a majority of the total
membership of the House and by a majority of not less than
two-thirds of the Members present and voting.

The Bill is passed by the requisite majority, in accordance
with the provisions of Article 368 of the Constitution.

The motion was adopted.

12.50 hrs.

SALARY, ALLOWANCES AND PENSION OF
MEMBERS OF PARLIAMENT

(Second Amendment Bill)
[English]

MR. SPEAKER : The next Bill is about Salary. If we
have not taken up the Bill relating to disabilities and if we
want to refer that to the Standing Committee, it will not be
proper for us to take it up like this. And if all the members
agree, we shall take it up in the next Session. So, this will
be referred...

... (Interruptions)

SHRI NIRMAL KANTI CHATTERJEE (Dumdum) : Even
before that | had drawn the attention at the introduction
stage that the reasons and objects go in one direction ...
(Interruptions)

MR. SPEAKER : Please, it is not necessary. We are
referring it to the Standing Committee. Let it come back and
then we will discuss it.

...(Interruptions)

MR. SPEAKER : We are not taking up item no.15
because we did not take up Disabilities Bill, Pension Bill
and all these without referring them to the Standing
Committee.

...(Interruptions)

AUGUST 26, 1935

Sixth Schedule to the Constitution (Amdt.) Bil 48

SHRI NIRMAL KANTI CHATTERJEE : Sir, which
Standing Committee?

...(Interruptions)

MR. SPEAKER: | will go through the rules and decide
as to which Standing Committee it is.

12.52 hrs.

SIXTH SCHEDULE TO THE CONSTITUTION
(AMENDMENT) BILL

(Application of Sixth Schedule to the State of Assam)
As Passed by Rajya Sabha
[English]

MR. SPEAKER : Now, we shall take up the Sixth
Schedule to the Constitution (Amendment) Bill.

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI P. M. SAYEED) : Sir, on behalf of
Shri S.B. Chavan, | beg to move:

“That the Bill further to amend the Constitution of India
in its application to the State of Assam, as passed by
Rajya Sabha, be taken into consideration.”

Sir, in recognition of the need to allow the tribal areas
to be developed in the light of the genius of different tribes
inhabiting hilly areas, the framers of the Constitution, after
careful deliberations in the Constituent Assembly, provided
for Autonomous District Councils (ADCs) under the Sixth
Schedule of the Constitution. The Autonomous District
Councils were an innovative constitutional arrangment for
devolution of powers to the tribal people by giving them a
decisive role in their development through the instrumentality
of grassroot planning. The ADCs and Regional Councils
created under the Sixth Schedule have powers to make
laws in the fields of land, forest, shifting cultivation, irrigation,
town and village administration and social customs like
marriage, divorce, inheritance, etc.

The Sixth Schedule was earlier application to three
districts each in Assam, Meghalaya and Mizoram.
Subsequently, in 1984, the Sixth Schedule was also
extended to the tribal areas of Tripura and the Tripura Tribal
Areas Autonomous District Councils was constituted.
Thereafter, the Sixth Schedule was further amended in 1988
in so far as its applicability to the areas of Mizoram and

“The following Members also recorded their votes:

Ayes : S/ Shri Kamal Nath, Dr. Chinta Mohan, S/Shri Anwari Basavaraj Patil, G. Ganga Reddy, Ashok Gehlot, Vilas Muttemwar, Manikrao Hodlya Gavit,
Satya Pal Singh Yadav, Kewal Singh, Udaysingrao Gaikwad, Motilal Singh, Ghulam Mohammad Khan, Khelan Ram Jangde, Surya Narayan Yadav, Anand
Ahirwar, Subhash Chandra Nayak, Surya Narayan Singh, Suraj Mandal, Brahmanand Mandal, Uday Pratap Singh, Maj. Gen. R.G. Williams, S/Shri Tej
Narayan Singh, S.5.R. Rajendra Kumar, Dharmabhiksham, Prem Chand Ram, Jitendra Nath Das, Rup Chand Munmu, Satyendra Nath Brohmo Chaudhury,
Rajesh Ranjan Alias Pappu Yadav, Shreesh Chandra Dikshit, Shrimati Saroj Dubey, S/Shri Rajesh Kumar, N.K. Baliyan, Dr. G.L. Kanaujia, S/Shri Braja
Kishore Tripathy, Dr. Faiuyazul Azam, S/Shri Shivraj Singh Chauhan, Rampal Singh, Daftatraya Bandaru, and Pankaj Chowdhary. (40)



